
1'17 

(c) whether there is any proposal 
to introduce monopoly procurement 
of raw jute at economlc priCe$ in view 
of the continued. failure of the Jute 
Corporation 01. India operations? 

THE MINISTER OF STATE IN 
TIm MINISTRY OF IIiDUSTRY 
(SHRI CHARANJlT CHANANA) : 
(a) Yes, Sir. 

(b) A large carey over of raw 
jute from the preceding year's crop 
combined with a good crop in the 
current year depressed the prices of 
raw jute. However, the JCI procure-
ed 8.42 lakh bales of raw ju:e to re-
duce the adverse effects of lo\\y 
prices on the growers. 

(c) No such schen1e is under con-
sideration of the Government at 
prtwent. ... 
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Number of looms in handloom industry 

1154. SlIRI NARSINH MAKWANA: 
Will the Minister of INDUSTR-£ be 
pleased to state: 

(a) the number of looms in the 
handloom industry, State-wise; 

(b) the number of persons employ-
ed in this industry at 1)resent; 

(c) the concess'lons given to this 
Industry by Government; and 

(d) the arrangements to provide 
them raw materials and to purchase 
the finished goods? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SIiRI 
CHARANJIT CHANANA): (a) The 
total number of handlooms in the 
country are given State-wise in t~e 
attached statement. 

(b) The number of persons; employ-
ed in the industry at present ls 67 
lakhs. 

(c) Yarn used by handlooms in the 
form of plain reel hank yarn has been 
totally exempted from excise duty. In 
respect of double bank cross reel yam, 
concessio tlal duty is aPplicable in res-
pect of purchases made by the hand ... 
loom weavers cooperatives and. tIae 




